
Draft Minutes of the Meeting held on 2.3.10 

Present: 

A. Shri Wajahat Habibullah, Chief Information Commissioner 
B. Shri A.N. Tiwari, Information Commissioner 
C. Prof. M. M. Ansari, Information Commissioner 
D. Ms. Annapurna Dixit, Information Commissioner 
E. Shri Satyananda Mishra, Information Commissioner 
F. Shri M.L. Sharma, Information Commissioner 
G. Ms. Deepak Sandhu, Information Commissioner 
H. Ms. Sushma Singh, Information Commissioner 
I. Secretary Shri BB Srivastava and other officers assisted the Commission. 
 
Agenda 1: ATR on the MOM dated 16.02.2010 
Secretary apprised the Commission that the proposal to housing the Commonwealth Games Secretariat 
being assigned to the CIC on vacation by the Secretariat is being examined. 

(Proposed Action Secretary (CIC)) 

The  Commission  desired  that  names  of  Prof.  Robert  Putnam,  Harvard  University,  Sri  Gopal  Krishna 
Gandhi, Sri N Ram, Editor, Hindu, Sri Abhishek Manu Singhvi, MP,  INC, Ms. Kannimozhi, MP, DMK, Sri 
Naseeruddin Shah, Sri Shyam Benegal, Ms Mrinal Pande should also be included in the proposed list of 
speakers  in  the  5th Annual  Convention  of  the  Commission.  Secretary,  CIC  should  then  present  these 
names before the Chief IC and discuss with him regarding further course of action.  

(Proposed Action DS (PP)/Secretary) 

A statement on the ESIC Act and the PF Act in regard to the employees including outsourced members 
was presented before the Commission. It was however desired that Secretary (CIC) discuss the matter of 
payment of wages to various categories by the Commission, with the Additional Secretary, M/o Labour 
& Employment, Government of India and report to the Commission. 

(Proposed Action Secretary) 

 

Agenda 2: Note of IC (T) on breach of privilege of legislative assembly, Kerala 
Commission discussed and desired that a copy of recommendations of the Privileges Ethics Committee 
to the Speaker, legislative assembly, Kerala in this regard may be presented before the Commission for 
further discussion on the matter. 

(Proposed Action JS (Law)) 

 

 

 


